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THED:&PtJTY: MINISTER' IN 'l'i!E 
MINISTRY OF HOME AlTAIRS 
(SHlU F. H. MOliSIN): (a) and (b). 
The required information is being 
coUeeted 'from the Government of 
Bihar and will be laid on'the ,Table 
of the House on receipt. 

IDtereeption of private eorrespoDdence 
1ty GoverDmeDt 

2355. SHRI BIRENDER SINGH 
RAO: Will the Minister of COMMU-
NICATIONS be pleased to state: 

(a) whether private correspondence 
of some Opposition Members of Par-
liament has been regularly intercep-
ted; 

(b) if so, whether their telephones 
are tapped and telex messages and 
telegrams, are equally unsafe; and 

(c) if 110, the reasons therefor? 

THE MINISTER OF COMMUNICA-
TIONS (SHRI H. N. BAHUGUNA): 
(a) No, Sir. 

(b) No, Sir. 
(c) The question does not arise. 

Addition to the LIst of Larpr Bui-
DessHo_ 

2356, SHRI DINESH JOARDER: 
Will the Minister of INDUSTRIAL 
DEVELOPMENT AND SCIENCE ~ 
'TECHNOLOGY ,be peased to state: 

(a) whether Government propose 
to en!arge the list of larler business 
bouses mentioned in the report of tilt 
Monopoy Commil8ion on the basis of 
new data avaiabable; 

(b) if so, the enlarged list of lar-
ger business houses along with th~ 
assets; and 

(e) if not, the reasons therefor? 

THE MINISTER OF INDUSTRIAL 
'D&VELQPMENT AND SCIENCE AND 
~  (SHRI C. SUBRAMA-
NIAM): (a) to (c). After the submll!-
'sion of the Report of the Industrial 

Licenaiq Policy Inquiry Committee, 
the 20 lar,er industrial houses which 
had aggregate assets of over Rs, 35 
crores each and were lIatecl in Ap-
pimdixIi-A(1) of the RePOrt, were 
subjeet 'to regulatory contrOl'throUlh 
the indtIBtrial licensing mechanism. 
The changes in industrial licensing 
policy announced in FebrUary, 19'13, 
have brought about a parity between 
licensing provisions and the Monopo-
lies and Restrictive Trade Practicell 
Act in the treatment of large business 
houses, by making regulatory control 
through licensing applicable to all 
undertakings which by themselves or 
in inter-connection with other under-
takings have assets over Rs. 20 crores. 
Data up-to 196'1-88 regarling assets of 
large business houses is available in 
the May 1970 issue of the Department 
of Company Affair's Journal "Com-
pany News and Notes", copies of 
which are available in Parliament 
Libn$y, The, Department CJf Com-
pany Affairs is engaged in updating 
this information for approprhite use 
in the pursuit of Government policies. 

Setting np of BeIlonal CoIII,pa&er 
COll8llltaney centres with the help of 

West German,. 
2357. SHRI SHANKERRAO SA-

VANT: Will the Minister of ELEC-
TRONICS be pleased to state: 

(a) whether· Government J)tOpose to 
start Regional Computer Consultancy 
Centres or Computer Training Insti-
tutions; 

Cb) if so, the broad features of the 
proposal; 

(c) whether the West German 
Government have offered financial 
aid for startilll such centres. or insti-
tutions: lind 

(d) if sO,the conditions and extent 
of the German help? 

,TIJE WF'lISTER OF STATE IN THE 
MlNISmy OF FINANCE (SHRI K. 
C. PANT): (a) and (b). TIle De-
partment of Electronics bad let up 
Evaluation Committees to analyse re-
.... demantls 'for computer. aiul 
cletermIne apeciftcations for suitable 



mS3 Written Answers PHALGUNA 16, 18114 (SAKA) Written Answers IS4 

.systems. '1'0 meet IlUCh demand!!, It 
is propoed 10 set up Regional Com-
puter Centres in cities like Delhi, 

'CBlcutta, Madi-as, Bangalore etc. These 
Centres will provide facilities for 
most users In tbe region lit low cost 
per unit througb put and also en-
courage computer application in areas 
'Of relevance to development. 

(c) and (d). The West German 
'Government have offered financial aid 
·to the Indian Institute of Technology 
at Malras for establishment of a 
large Computer Centre at the Insti-
tute wbich can meet requIrements of 
training and research as well as for 
programmes joIntly undertaken with 
Industry. Funds to the extent of 1.9 
million DM in foreign exchange and 
Rs. 1 Clores in local currency have 
been offered on condition of availabi-
lity of operating personnel and ade-
'Quate utilisation of the system. 

'Curb on Luxury E:J:penditure in the 
Country 

2358. SHRI .NAWAL KISHORE 
SHARMA: Will the Minister of 
PLANNING be pleased to state: 

(a) whether there is a proposal 
under the consideration of the Govern-
ment to put curbs on luxury expendi-
ture in the country; and 

(b) if so, the main outlines thereof? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PLANNING (SHRI 
MOHAN DHARIA): (a) Yes, Sir. 

(b) The Approach to the Fifth Plan 
indicates a broad outline of the stra-
tegy ·in this regard including curtail-
ing productlon of ineesential anct ex-
pensive ·artlcles of consumption. 

1nuIIIu faeI ,....... In .. world ~ 1_ 
2~5 . SBBI NAWAL KISBORE SH-

ARMA· wm the Minister of ATOMIC 
l!:NEGliv be pJealll!d to date: 

(Ii) Whether attention of the Govva-
~th s been drliwn· to a DeWS ~tIinl 

appearm. in the Indian Express dated 

the 8th Febniary, im drat ~ 'Would 
be nuclear f\1el famfIte in the werJd by 
the end of 1980; 

(b) if so, how the Gll'Vemmen. pro-
pose to face the lituatlon ba the event 
of such a famine; and 

(c) the extent to which 8IICb a fam-
Ine will affect the d~ e ent of the 
of the country in all respects? 

THE PRIME MINISTER, MINISTER 
OF ATOMIC ENlj:ftGY, MINISTER 
OF ELECTRONICS, MINISTER OF 
INFORMATION AND BROADCAST-
ING AND MINISTER OF SPACE 
(SHRIMATI INDIRA GANDHI): (a) 
Yes, Sir. 

(b) and (c). The news item refers to 
world energy cr1sis and the need for 
locating additional resource. of Ura-
nium. So far as India is concerned 
the proved and indicated sources of 
uranium are sufficient to meet the 
needs of the country in the near future. 
It is the aim of the Government to base 
the long range atomic power pro-
gramme in India on thorium of which 
India has substantial reserves. 
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